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niMil of a Labour CouftA'ribunai. High Court 
•ic. Th« adminntialw* Ministry, in turn, 
examines the maltW in consuttation with 
Mnistiy of Uw and Mnlstry of Labour and 
conveys advice to the undertalung. The 
aforesaid instructions have recently t)een 
reiterated t)y the Government.

Changes in Basic Health Policy

361. SHRiSRIKANTHAOATTANARA- 
SIMHARAJA WADIYAR: WiH the Minister of 
HEALTH AND FAMILY WELFARE be 
pleased to state;

(a) whether Government have a pro-
posal to change the t>asic health policy of the 
country;

(b) if so, the salient features thereof;

(c) inwliatrespectthe new health policy 
is different from country' existing health pol-
icy; and

(d) the circumstances that led to the 
change of the present heatth policy?

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI RASHEED MASOOO):
(a) No such proposal is currently under 
consideratioft of Government.

(b) Does not arise.

(c) Does not arise.

(d) Does not arise.

WorM Bank sMistanoa to evolve Mid 
Agreement on the Uae of Ganga Watera

362. SHRIMATIVASUNDHARARAJE: 
Will the Minister of WATER RESOURCES 
be pleased to state;

to assist India in evolving a comptehenslve 
agreement on these of Ganga waters Idr a 
subsuntial and economically-balanced 
development of water resources;

(b) V so, the details of the offer made by 
the World Banit;

(c) the cost of the whole scheme; and

(d) the reaction of Government therelo?

THE MINISTER OF STATE OF THE 
MINISTRYOF WATER RESOURCES (SHRI 
MANUBHAIKOTADIA); (a) No. Sir.

(b)to(d). Do not arise.

Drinking water Schemee of Rajaathan

363. SHRIMATIVASUNDHARARAJE; 
Wilthe Ministerof URBAN DEVELOPMENT 
be pleased to state:

(a) whether Rajasthan Government 
has sirfNnitted any drinking water schemes 
to Union Government for approval;

(b) if so, the details thereof;

(c) the cost of each of those projects;
and

(d) the steps taken to approve thoee 
schemes?

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI MURASOLIMARAN): (a) 
to (c). The Government of Riyasthan had 
submitted a preliminaty pioposal for secur-
ing Worid Bank Group assistance forthe 2nd 
Rajasthan Water Supply and Sewerage 
Project. The project envisages augtnenia- 
tion of water supply and sewerage fadWaa 
In Jaipur. Jodhpur, BItaner. Kola, U d a ^  
and Ahvar at a cost of Rs. 514.6 ooraa.

(a) whethertheWorklBankhasoffered (d) The State Govemmant lias baan


